
 
 

Report and Accounts (2019-20) of IIM, Udaipur and related papers 
 

SHRI V. MURALEEDHARAN: Sir, on behalf of Shri Dhotre Sanjay Shamrao, I lay on 
the Table:— 
 
      (1)    A copy each (in English and Hindi) of the following papers, under sub-
section (5) of Section 23 and sub-section (4) of Section 28 of the Indian Institute of 
Management Act, 2017:— 
 

 (a) Annual Report and Accounts of the Indian Institute of Management 
(IIM), Udaipur,  for the year 2019-20, together with the Auditor's Report 
on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 

      (2)   Statement (in English and Hindi) giving reasons for the delay in laying the 
papers mentioned at (1) (a) above.  

[Placed in Library. See No. LT-4305/17/21] 
 
Statements showing action taken by Government on the various assurances, 
promises and undertakings given during the Session 
 
SHRI V. MURALEEDHARAN: Sir, I  lay on the Table, a copy each (in English and 
Hindi) of the following Statements showing action taken by Government on the 
various assurances, promises and undertakings given during the Session shown 
against each:- 
 

1. Statement No. XXVIII Two Hundred and Fourteenth, 2008 
 [Placed in Library. See No. LT-4306/17/21] 

 
2. Statement No. XXVIII Two Hundred and Twenty Fourth, 2011  

[Placed in Library. See No. LT-4307/17/21] 
 

3. Statement No. XXIII Two Hundred and Thirty Second, 2014  
[Placed in Library. See No. LT-4308/17/21] 

 
4. Statement No. XXII Two Hundred and Thirty Third, 2014  

[Placed in Library. See No. LT-4309/17/21] 
 

5. Statement No. XX Two Hundred and Thirty Fifth, 2015 
 [Placed in Library. See No. LT-4310/17/21] 
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